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No. DJA/Trg./Feb.Ret./Rantllamhorel189912025/G‘) 0 Oi“ February, 2025

Tn
V1/. The Principal District 8: Sessions Judge (HQs), Central, THC‘

The Principal District & Sessions Judge, New Delhi, Pl-IC
'l‘he Principal District 8: Sessions Judge, South-West. Dwurka

. The Principal District & Sessions Judge, West, THC
1 '. The Principal District & Se5siOll5 Judge, East, KKD

The Principal District & Sessions Judge. South, Sttkct
The Principal District & Sessions Judge, Shahdara, KKD
The Principal District & Sessions Judge, North-West, Rohini

9. The Principal District & Sessions-cum-Sp]. Judge (PC Act) (CB1), RADC
10. The Principal District 8: Sessions Judge, South-East, Salter
1 1. The Principal District & Sessions Judge, North. Rohini
12. The Principal District 8: Sessions Judgc, North-East. KKD
i3. The Registrar General. High Coun ofDelhi, New Delhi.
I4. The Principttl Judge, Family Courts (l-lQs), South-West, Dwarka.
I5. The Member Secretary, Delhi State Legal Services Authority, RADC

9°f~'9‘U"‘5"'!‘-‘

Reg; Environment A\vnrcness & Wellness Retreat to be held in the month of February,
2025.

Respected Sir/Madam,

The Delhi Judicial Academy is organizing an ‘Ertvrrorrrrrerrr Awc:r'errcss & Wciirtcss
Retreat’ for the bloc!-t your 2025-2026 from 07"‘ to 09"‘ February. Z025 at Suwni Mndhopur-
Ranthnmbore, Rnjasthan as pct the Corrlintrons Jmliciztl Edricatiort 6‘: Trairritrg .Pr'0grrrmntcs
Calemlnr ~- 2025 approved by the I-lon‘hle High Court of Delhi. The broad objectives of the
Retreat are:

- Exposure to enwrunmenral aspects & indigenous nrclimris to preserve rite
em-irormterrr.

- Learmhg rite Government and private irzilirrriwzs fin‘ errrrironnrerrr preservation and
upgradaflon.

~ tlrtdersrandirtg loco! customs, folk. cuisine and ubiqrrirorrsflatru-es.
- WeIlrie.t~s. stress mcmagemenr, heal!/r management am! work-lifi: balance.

The nomination list of the Judicial Ofliccrs for this Retreat is enclosed its Annexure-A.

lt is requested that such nominated Judicial Officers posted under your control may
kindly he coinmunictitcd about their nomination in the aforesaid retreat programme through
your good office.

The tour progrmnmc including day-to-day itinerary shall be sent directly to the
nominated Judicial Officers by the Delhi Judicial Academy.

With regards,
Yours fnilltfiilly,

Encis. ' /is above @"”'°' -
(Rnjesh Krttntlr Singh)

OFFICE OF THE PRINCIPAL DISTRICT 8:. SESSIONS JUDGE (HE§ltfi8L§\=52:!‘E‘{%)
[QM ._ 559 7 6 TIS HAZARI COURT: DELHI -

No._ "K ___ JJOTP/Gaz./2025 Dated, Delhi the _ __.__ _ 20
Copy of letter forwarded for information and necessary action to :- W

1) The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per list attached
herewith as Annexure ‘A“).

2) The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3) Branch Incharge, e~sewa kendra, Tls Hazari Court, Delhi.
-4-)%:gWebsite Committee, English/Hindi, Tis Hazari Court, Delhi.
S) The LAYERS for uploading the same.
6) The Branch Incharge Pool Car, Tis Hazari Courts, Delhi. ,
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.\ I .

(Mukes @rfi;r Gupta)
Officer In-charge Ju cial Branch, Central

for Principal Distrigf Sessions Judge{HQs)
‘F5 Hazari\()Iourt, Delhi.
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List of Judcial Officers nominated for the

Mimi

Environment Awareness & Welness Retreat at Sawai Madhopur-Ranthamhore, Rajasthan
(7-9 Fchruary, 2025)

3 Sl. JName ofOfficer ‘ Present Posting No District Place of Posting

DHJS
Vmod Kurnar i Pnnc1palD1stnct& Sessionsludge l West THC
Madhu Jam Pnnei lD1stnct&Sess1ons Jud e South__ Pa _ B" Saket

Pnnc1palD1str1ct & Sessions cum
A“J“_B“’“’ Cha“d““ Special Judge (PC Act) (con R°use Avenue

-Ii Sa eev Jam P111101 lD1stnct & Sesslons Jud e North East"J __ Pa E , , _
,____

U1 Manmohan Sharma __ Pr_i_ncip:;l_.Iu_c_lge,__Eamily Courts East KKD
O\ }}§|eev Bansgl Member Secretary DSLSA
-1 La|Sin h Dis etJu e Commercial Cou8 trl (lg ( _, .11) South East C Saket

. Ngrjesh Kr Malhotra if District Jud;t;(Commercial Court) West Tl-IC
\OOO Harish Kumar 7 Judge: Fsinily Court New Delhi PHC

._- Q . Hardeep Kaur W _ __ New DelhiIQ

No. _ H (_ ___ _______(_ __ ( i W ___
I ML 7. S ‘ . . . . . '
2 Ms‘ . 7 . . . . .
3 Ms_ . . . _ - -

Mr. I it ‘ ‘ ° ' ‘ -
Mr.
Mr. '
Mr ' I - \
Mr 6 \
Mr

_ Dr AS] PHC
>_- -1 Mr. Deepak Dabas f District Judge ..... North Rohini
0- N5 _Mr. Deepak Wason (_ AS] _ -b South-West Dwarka
|- U-I Mr. Ankur Jain-I f _ Judge, Family Court , North-East ICKD

Mr. Arun Sukhijra _ __ Judge, Family Court IQ WGS1 THC
t-t-A U'|-P- Mi'_._}/ineet Kumar ASJ (E-Coun) IQ _Sh=1hdsr=t _ I KKD
v—~ Ch Mr. G-'-‘S?"dB°P $11811 .,.,-__$P¢=_iBl J"<1H*=(PC Act) (C52 -R 1 Rouse Avon IJB
0- --J Mr. AjgySinghShekl1a\vat ___ _ NJ South-West 1 Dwarku
.- O0 Ms.

_ ___V_ AS] \
Gum1ol1inaKaur __ (_(A§.I _ ‘ Ln South-West Dwarka

r-- ‘O Mr. Harjyot Singh Bhalla District Judge LII South Saket
Dlteeraj Mor C-\ New Delhi PHC

7 South 5
2_Qi Mr AS] V
2l_\ Ms. Nel1a____ ASJ @pecial Fast Track Court)
22 \Ms

Sakct
11Vi'eta Si I R at S 'al.l d (PC Act)__(CBl) l7 Rouse Avej ngt aw pccl onge __ _ 110

L23 Mr. Virendcrkumar Kharta _ _ ASJ (FTC) 2, Central THC
1 1+1 Mr. Sachin Jaiii AS] (POCSO) West Tl-IC
(25 A/Ir . Rajesh Kumar ASJ (SC—POCSO) Central THC
:26 Ms. Shivali Bansal i if H Distrietludge

_3_,
C Nerfii Rohini

\27 ‘ Mr. Ajay Gulati-II “W tAsJ(sc-Pocso) “W_2_,
"North-East if

,_,,__,_,,,

Mr. Dinesh Kumar C” *AsJ (SC-POCSO] iD 7 Soiitli” C SaketL28
t 29 Mr. Satvir Singh Lamba’ V l N Special Judge (NDPS) West THC

Ms . Bhavna Kalia Special Judge (NDPS) >-¢ South-West Dwarka1 3io_
1, 3,1 Ms. Niti Phutela _ ASJ (SC-POCSO) ._4 Shahdnra H K1?-Du 7
(32 Ms. Susheel Bala Dagm- ASJ (POCSO) ._. North-West V Rohini
33 Mr. Vishal Pahuja ASJ (FTC) IQ South 7 Saket
34 Mr. Sachin Sangwan ASJ (FTC) --¢ South-East Sakct
35 Mr. Babru Bhan _ __ U-I North-West Rohini
36 Ms. Shefali Barnaia Tendon

_ ASJ
ASJ Ln West THCi _ Mrjfista; Arora AS] -§~ North-East KKDI/T

\ 38 Mr. Ravindra Kr. Pandey ASJ L4-I South __ ,_$_fl!<<=t
ASJ (SC-POCSOI East KKD_

141 Mr.
Anil Chandhel
Shiv Kumar

39_ Mr. Rakeshliufiiaikanipuri K’ C
40 Mr Distijiet Judge

Disl1'ict__._Tudg_e Ix!-P

West
West

THC
THC

142 M}.’KrHiYS’s"h¥é\-iatflflj 7 ASJ (POCSO) _¢ North if "Rohini
\43lMr Jiten Mehra District Judge t... O Central THC
54 \_Mr. Anil Kumar Paswan ff" District Judge _ -h EBSII 1 KKD
45 \ Mr. Sachin Sood District Judge _t Central if W C "rue
46 lvifl ii5huiBl1a’ii¥1* WWW” Z W District Judge South-East I Saket
47 Mr. Deepzmker Mohan Dis ' Judge -it WSh7ahdara KKD

\ 48 Mr.
tr|ct

Kapil Kumar ASJ (Special Fast Track Court) North-West _r Rohini
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No. Name of Officer Present Posting No District Place ol'Posting

49_ Mr. IjuneetPahwa Special Judgc (NDPS) K C =North_-East KKD
50 M}. Manoj Kumar-II ASJ(FTSC)(POCSO’)’ ‘W 2 Central THC
\51 iMr. Ajay Nagar ASJ (Frsc) (rocsoj C __ North Rohini
s2_ Mr. Santosh Kumnr Singh C” A§.[(ETSC) (POCSCJY 2 South-West Dwarkat
tss Ms. Sadhika Jalan ASJ (FTSC) (RCj_: Soutlt-West Dwarka
54 Ms. Neha Gupta Singh , _._DHlS_ (under traininsf

DJS __
55 Ms. Neetu Nagar V ACJM ____ 6 1’? Rouse Avenue 1
56 Mr. Paras Dalal C 7 ___,_i\C-JIVL I t Rouse Avenue
57 Ms. MedhaArya 1 AC]M South_ Sake:

Mr. Manish Jain V ”__ H JSCC-cum-ASCJ-cum—GJ __ \ __S_outh-EastC 8859*ssj
s9_ Ms. Doepali Srivastava JSCC-cum-A_SCJ-cum-GJ Shahdara Ktgtl ,
60 Ms. Manu Shrec Additional Coordinator, Delhi

_Iuteruational__Arisitrzgsion Centre DI-IC
61 Mr. Gaurav Shanna it JSCC-cum-ASCJ-cum-C§._l_ East KKD
£2 Mr. Vivek Kumar Agarwat \ Full Time Secretary. DLSA \ South Saket
63 Mr. Bharat Agganqal C Aciéeum-CCJC-eumé]_§t_ItC \ Central THC

64 Mr. Ajcet Narayan Principal Magistrate. JIB-IV
‘ 1'-Tamily Court C

East Complex,
Vishwas Nauar

.65 Mr. Vipul Sandwar Principal Magistrate, JJB-V
Family Court

East Complex,
_ __ _Vishwas Nagar 3

66 M r. Rupinder Singh Dhiman _ _ ARC Central _ __ Tl [C J
67 Mr. Nitish Kumar Sharn1g__ JSCC-cum-ASCJ-cum-GJ "North S . Rohini
68 NIB- Alka__Singh CCJ-cum-ARC West i__ TI IC
69 Mr. DevCliaudl1ary _ WACCJ-Ccuni-CCCJ-AZRCC S West \ TtiEz*z

Mr. Shashank Nandan Bhatt _ is First_Ctass__ C West H THC7°,7| M1". Ankit Mittal __ _ Civil Judge >—1l\) South-West /Dwarka
72 Mr. Aakash Shanna , , s, ,,,Ci>'_i_l_J_uds9 , IQ Central _ _'I'I-IC

Ms. Akanksha Garg C JM First Class (Mahila Court) IQ New Delhi \ vac73_
74 Ms. Neetika Kupoor _ JM First Class_ _ Ch South-West T D\vg§l<_a_ ___

MS. Aayushi Saxena K i JM First Class Ut Shahdara H KKDJ516 Ms. Abhilasha Singh __ _ JM First Class (Mahila Court] t-__3 ‘South-West Dwarku K
77 "Ms. Bhujali __ JM First Class |- \ North ___ Rohini
73 Mr. Sahii l<.hurmi _, ._Civi_l_l\u1e<= |- 1 WCient'ral rnc
79 Mr. Anshul Singhal N Full Time Secretary, DLSA Shahdara KKD7
30,. M!‘- Ankit Karan Singh JM First Class O0 West 'ifl_-LL‘

F81 Ms. Deeksha itafio JM 1=t;§£cuts -lb East KKD
Mr. Anurag Chhabra _ _ JM First Class (NI Act) U-I Neiv Delhi PIICV W V
Mr- Saurabh Goyal JM FirstClass it C” S ,_ S0uth—West Dwarka ___

E1as
s4 Mr. Ankur Panghal __( C Full Time Secretary, DLSA florth Rohini ;
85 Ms. Kant 7 First Cla Shahdara KKD
£6 Mr. Navdeep Gupta

H __”JM_?Wi*_Vss is 7 \
JM First Class (NI Aet)_ East i tug;

J32,
as

Mr.
Mr.

Himanshu Tanwar
Gauray_}5atariya

_ Muni1=iPalMflsistrate _ . South-West} _ Dwartga
JM First Class _ --J North-West Rohini W

89 Mr- Ajay Nani-at ~ JM First Class (NI A51) _(_ ..- South-West i Dtvarka
90 Mr. Yashdecp Ci1ahal__ _ i JM First'Class C _ t- jleyv Delhi 1 Pi~lC___ _


